
 307  Business  of  the  House

 issued  by  the  Speaker  under  the  Rules  of

 Procedure  and  Conduct  of  Business  in

 Lok  Sabha.

 12.07  hrs.

 SUPPLEMENTARY  DEMANDS  FOR

 GRANTS  (GENERAL),  1987-88

 [English]

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  FINANCE  (SHRI  JANARD-

 HANA  POOJARY)  :  |  beg  to  present  a

 statement  (Hindi  and  English  versions)

 showing  the  supplementary  Demands  for

 Grants  in  respect  of  the  Budget  (General)
 for  1987-88

 12.712  hrs

 BUSINESS  OF  THE  HOUSE

 [English]

 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS  AND  MINISTER  OF  FOOD  AND

 CIVIL  SUPPLIES  (SHRI  H.K.L.  BHAGAT)  :

 With  your  permission.  Sir,  |  rise  to  announce
 that  Government  Business  in  this  House

 during  the  week  commencing  24th  August,
 1987,  will  consist  of:

 (1)  Consideration  of  any  item  of

 Government  Business  carried

 over  from  today’s  Order  Paper.

 (2)  Discussion  and  voting  of  the  Sup-

 plementary  Demands  of  Grants

 (General)  for  1987-88.

 (3)  Consideration  and  passing  of:

 (a)  The  Brentford  Electric

 (India)  Ltd.  (Acquisition
 and  Transfer  of  Undertak-

 ings)  Bill,  1987

 (b)  The  Atomic  Energy
 (Amendment)  Bill,  1987  as

 passed  by  Rajya  Sabha.

 (c)  The  Air  (Prevention  and
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 Control  of  Pollution)

 (Amendment)  Bill,  1987

 (d)  The  National  Dairy  Devel-

 opment  Board  Bill,  1987

 (e}  The  Navy  (Amendment)
 Bill,  1987.  as  passed  by

 Rajya  Sabha

 (f)  The  Representation  of  the

 Peopie  (Amendment)  Bill,

 1987,  as  passed  by  Rajya
 Sabha.

 (g)  The  Repeating  and  Amend-

 ing  Bill,  1986,  as  passed  by

 Rajya  Sabha.

 (h)  The  All  India  Institute  of

 Medicai  Sciences  and  Post
 Graduate  Institute  of  Medi-
 cal  Education  and  Re-

 search,  Chandigarh
 (Amendment)  Bill,  1987.  as

 passed  by  Rajya  Sabha.

 (interruptions  )

 {Translation}

 MR.  SPEAKER:  It  is  coming  today,  what
 are  you  doing?  There  is  a  discussion  on
 flood  situation  today  itself,

 (interruptions)

 [English]

 MR  SPEAKER  :  Not  allowed.

 SHRI  BHADRESWAR  TANTI  :  Assam

 Accord  has  not  been  implemented  even

 after  two  years.

 MR.  SPEAKER  :  ।  have  already  allowed

 you  to  make  a  submission  today.

 SHRI  BHADRESWAR  TANT!  :  About

 Assam?

 [Translation]

 MR.  SPEAKER  :  You  do  not  bother  to
 see,  what  can  |  do?

 (Interruptions)


